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dure for set off of excise duty paid on 
ingots will be abolished while levying 
excise duty on such rods Excise duty 
a t the same rate as on rods made from 
indigenous ingots will be leviable on 
rods converted from imported metal

(c) The price of the indigenously 
produced metal with that ot imported 
metal will be pooled and notify shoitly

in a number of American and 
European countries,

(b) i f  so, their names and

(c) whether Central Government 
propose to abolish the radio fee and 
television fee m the country and if 
not the reasons therefoi ’

Proposal to Abolish Radio and Tele-
vision Feet*

332 SHRI G M BANATWALIA 
Will the Mimster of INFORMATION 
AND BROADCASTING be pleased 10 
state

(a) whether t is a fact tin it there s 
no licence fee on Radio and Television

THE MINISTER OF INFORMA 1 ION 
AND BROADCASriNG (SHRI I K 
ADVANI) (a) Yes Sir

(b) A statement is enclosed

(c) The question of 1 cence fee on 
radio and television including its abo-
lition is at piesent under consideration 
of the Government

Statement

*1 Countries in Amcrica and 1 uiopt where there is no littnce ftc rn iadio

i North Amenta

2 South Anvric i

Biham a M aid s Buniuda Canada, E l 
Silvador Haiti Mexico Panama and 
Puirt< Rico

Argentina, Bolivia Bi j/ i1 C otanbia, 
Icu dr i Pm fciiay Pnu, U iu gu »}

J  Luiopi U rnud K ii  m

• I I  C > lutues in Ana< n et and I  m jpt when thtn is no hctnct otl television

i Norlli A m tnci 

a South America

Canada, T1 Salvadoi Puerto Rico and 1  he 
UniUd St tes of A m tiua

Arg<niin i Hiazil Lcuadcr and Venezuela.

•(Sourct Woild Comn nine i if i s- I M  SC O- J« / r)
Indo-British Agreement on 

Fertilizers

333 SHRI SUBIIASII CIIAI\DRA 
BOSE ALLURI WiU the M mster of 
PETROLEUM CHEMICALS AND 
FERTILIZERS be pleased to state

(a) whether it is a fact that Indo- 
British Fertilizers agreement has ueen 
signed in June 1979 and

(b) if so, what are the mam fe ituies 
of the agreement’

THE MINISTER OF PETROL! UM, 
CHEMICALS AND FERTILIZERS
(SHRI H. N BAHUGUNA) (a) and

(b) The Butish Government has 
oflered to frmmc a Fertil/ex Educa-
tional Piojcct in 25 districts through 
suppl\ of fertili/eis woik £ 30
million

The *ahent featutcs of the Pioject 
aie a‘ follows

( i) Educating the faimers on the 
correct chouc and use of fertilisers

(i ) Working out <roppmg program-
me for the partic pant farmers in the 
project areas on the basis of the reso- 
uices available with farmers and 
ai ranging supply of inputs v iz  h igh  
yielding variety seeds, fertilisers, pea-
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ticides, pump-sets and other agricul-
tural equipments and credit at the
right time through proper coordination
with

(1) state Department a,f Agriculture
(2) Nationalised Banks and Co-opera-
tives (3) Agro-Industries Corporation
(4) Pesticides Manufacturers and (5)
Fertilizers dealers.

(c) Organising block demonstration
covering 100 to 200 hectares in selected
villages.

(d) Holding fertilizer dealers' train-
ing programmes;

(e) Construction of storage godowns
in selected villages in order to ensure
timely supply of the materials to the
farmers as per plans.

(f) Providing soil testing facilities
for analysing the soil in '{he areas and
providing fertiliser quality control
facilities to test the sample of fertili-
sers.

Discussions in this regard were held
between officials Of the Government of
India and officials of U. K. Government
in May, 1979.

A formal Agreement between the
British and Indian Government IS how-
ever yet to be signed.

Reported arrest of Pak National for
espionage and smuggling

334. t5HRI SUBHASH CHANDRA
BOSE ALLURI:

SHRI D. AMA T:

Will the DEPUTY PRIME MINISTER
AND MINISTER OF DEFENCE. be
pleased to state:

(a) whether recently a few Pakistani
Nationals have been arrested in the
Poorich and Rajouri border sector on
charges' of spying and smuggling; and

(b) if so, the defails thereof?

THE DEPUTY PRIME MINISTER
AND MINISTER OF DEFENCE (SHRI
JAGJIVAN RAM): (a) and (b). The
Ministry of Home '. Affairs, who are
primarily concerned with the subject
matter have been consulted and accord-

ing to the information available with
them, during tqe current year some
Pakistani nationals as well as residents
of Pakistan Occupied Kashmir have
been arrested for espionage and smug-
gling activrties in Jammu and Kashmir

Merger of FeC and IMPEC with
National Film Development Corpora,

tton

335. SERI SUBEASR CHANDRA
BOSE ALLURI:

SHRI D. AMAT:

Will the Minister of INFORMATION
AND BROADCASTING be pleased to
state:

(a) whether it is a fact that Govern-
ment propose to merge Film Finance
Corporation and the Indian Motion
Pictures Export: Corporation with
National Film Development Corpora-
ticn; and

(b) if so, the main features of the
proposal?

THE'MIN1STER OF INFORMATION
AND BROADCAS"fING (SHRI L. K.
ADVANI): (a) Yes, Sir.

(b) In order that Jhe policy package
for utilising therull potential of the
film as a powerful medium of enter-
tainment, information and cultural com-
munication generates adequate impact,
it was decided that there should be a
single integrated body to cover various
aspects of film. At present Film
Finance Corporation and Indian
Motio-, Pictures Export Corpora-
tion are engaged in isolation
in suppor'ting " different aspects
of film. Government has decided
to activate National Film Development
Corporation, amalgamate Film F'inance
Co.rporation and .In dian Motion Pic-
tures Export Corporation with National
Film Development Corporation and to
entrust the following functions/activi
ties to the activated National F'ilrn
Development Corporafion:-

(i) Handling the work of import
and export of feature films;

(ii) Import, allocatlon and dist ri-
bution 0,£ raw materials and
equipment used by the film

industry;




